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fuEufyf[kr lnL; lnu esa mifLFkr gq, %

1- Jh 'kjn dqekj

2- Jh latho >k

3- Jh iadt iq"dj

4- Jh iou dqekj 'kekZ

5- Jh egsUæ xks;y

6- Jh jkepUæ

7- Jh lq[kohj flag nyky

8- Jh _rqjkt xksfoUn

9- Jh lanhi dqekj

10- Jh j?kqfoUæ 'kkSdhu

11- Jherh canuk dqekjh

12- Jh ftrsUæ flag rksej

13- Jh jkts'k xqIrk

14- Jh vf[kys'k ifr f=ikBh

15- Jh lksenÙk

16- lqJh vydk ykEck

17- Jh vkfle vgen [kku

18- Jh fo'ks"k jfo
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19- Jh gtkjh yky pkSgku

18- Jh f'ko pj.k xks;y

19- Jh fxjh'k lksuh

20- Jh euftanj flag fljlk

21- Jh tjuSy flag

23- Jh jkts'k _f"k

24- Jh egsUæ ;kno

24- Jh vkn'kZ 'kkL=h

25- duZy nsosUæ lgjkor

24- lqJh Hkkouk xkSM+

25- Jh lqjsUæ flag

26- Jh fotsUæ xxZ

27- Jh izoh.k dqekj

28- Jh enu yky

29- Jh lkseukFk Hkkjrh

30- Jherh izfeyk Vksdl

31- Jh ujs'k ;kno

32- Jh djrkj flag

32- Jh izdk'k

33- Jh vt; nÙk

35- Jh lkSjHk Hkkj}kt

36- ljnkj vorkj flag
dkydkth

37- Jh lgh jke

38- Jh ukjk;.k nÙk 'kekZ

39- Jh vekurqYykg [kku

40- Jh jktw f/kaxku

40- Jh eukst dqekj

41- Jh fufru R;kxh

43- Jh ,l-ds- cXxk

44- Jh vfuy dqekj cktis;h

45- Jherh lfjrk flag

46- eks- b'kjkd

46- pkS- Qrsg flag

47- Jh txnh'k izèkku

48- Jh dfiy feJk

ˆ¯Ö×Ã£ÖŸÖ ÃÖ¤üÃµÖÖë Ûúß ÃÖæ“Öß
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'The Government of N.C.T. of Delhi has decided to accept the
recommendations of the 4th Delhi Finance Commission in totality in
the following sequence.’

‘The Government of India to accept, implement the
recommendations of the 4th Delhi Finance Commission mentioned in
para B1 of the 12 of this summarized note  and as recommended by
the report for Delhi Finance Commission.’

1. Ensure that the Ministry of Urban Development, Govt. of India
does not deal with the matters relating to constitution and powers of
the municipalities and other local authority of the Union Territory of
Delhi.

ladYi
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 'Displays its commitment to the 73 & 74 amendment of the
constitution by stating the process of enforcing them in letter in spirit
beginning with the transfer of control over the local board authorities
such as the Delhi Development Authority.’

‘And the competent authority appointed under the slum areas
improvement and clearance at 1956 or limiting that authority of the
municipalities on matters relating to regulation of building by activities
etc.’

 'Should hold the Delhi Development Authority responsible for
infrastructure deficit in terms of requirement of municipal services
befitting the national capital despite its paying the deficiency charges
to other local authorities and should compensate the admissibilities of
their of being forced to bear the burden  for providing infrastructure
deficit out of their resources.’ 

ladYi
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  'Consider realising the share of NCT of Delhi in the taxes and
duties in the union List as at par with other states of union of India.’

  ‘Govt. to include the net proceeds of  tax collected by the Govt.
of India in respect of matters for which the Legislative Assembly of
NCT of Delhi has power to enact laws and also share the union territory
of NCT of Delhi in the net proceeds of the taxes and duties of union
list.’

ladYi
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'Only after the Govt. of India implement the aforesaid
recommendations. Jo uper batai gai conditions ko maan leti hai,
Govt. of NCT of Delhi will then implement the recommendations of
the 4th Delhi Finance Commission.’

ladYi
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'After the rejection of the 4th Delhi Finance Commission report
by the Govt. of India, the Govt. of NCT of Delhi is unable to recommend
the implementation of 4th Delhi Finance Commission and hence
continued the scheme of devolution as per the 3rd Delhi Finance
Commission. It is also pertinent to mention that the time of period of
4th Delhi Finance Commission already lapsed on 31st March, 2016.’

ladYi
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 'This House consideres and adopts the action taken report of the
Govt. of NCT of Delhi on 4th Finance Commission report of the Govt.
tabled in the House today the 3rd Jan., 2019.’

ladYi
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‘This House consideres and adopts the action taken report of the
Govt. of NCT of Delhi on the 5th Finance Commission report of the
Govt. tabled in the House today, that is 3rd January, 2019.’

ladYi
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Moeits Restaurant

restaurants
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 'Regarding the payment of conversion charges as per para 56 3C
of Master Plan of 2021 dt. 21.6.2018, it is clear that any shop cum
residence plot or shop plot such as plot declared as LSC or CSE which
are already under commercial use, zone or plots for which plans were
sanctioned for commercial use on all floors are not liable to pay any
commercial charges.’
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‘It may be mentioned
that the part payment of the used conversion charges of upper floors
in the shop plots have been received in number of cases. Bahut saari
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jagahaon se hamne already conversion charge wasoon liya hai.
The quantum of conversion charges received from the shop owners
under the jurisdiction of South Delhi  Municipal Corporation  is about
951 crores.

Matlab South Delhi Municipal Corporation ne in dukandaron
se kareeb-kareed 951 carore rupeya wasool liya hai. out of which
substantial portion is from these LSC shops.
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